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The Minister of Defence (Shri
Krishna Menon): A statement giving
details is laid on the Table. [See
Appendix II, annexure No, 23].

General Elections, 1962

1043, Shri Kalika Singh: Will the
Minister of Law be pleased to state:

(a) the likely dates of General Elec-
tions to be held early in 1962;

(b) the improvements in election
programme over that of the year 1957;

(c) the likely gap between the date
of poll and the date of announcing
results;

(d) care taken to stop false personi-
fication and tampering with ballot
boxes; and

(e) the extent to which publicity
about candidates will be taken up by
the Commission?

The Deputy Minister of Law (Shri
Hajarnavis): (a) The Election Com-
mission has not taken any final deci-
sion about the programme for the next
general elections, However, after ta-
king into consideration all the circum-
stances, the Commission has come to
the provisional conclusion that the
last week of February 1862 would be
the most convenient period for the
purpose, except in the snow-bound
areas in Himacha! Predesh and Kulu
sub-division where polling is likely to
take place some time in April, 1962.

(b) During the general elections of
1957, the poll was spread over g period
of about three weeks, In the forth-
coming general elections, the Election
Commission hopes to complete the poll
all over India in one week (barring a
few exceptional cases like the snow-
bound constituencies of Punjab and
Himachal Pradesh). The number of
days of actual polling in the several
States may vary from one to four,
depending on the polling and police

personnel and transport facilities

available in the State.

(c) Counting of votes in evefy con-
stituency will be taken up as soon as
possible after completion of poll, but
not before the last date of poll in the
State. All results are likely to be
announced within 3 or 4 days of that
date. The gap between the date of
poll in a constituency and the
announcement of result is not likely
to be more than one week in any case.

(d) Provision exists in the rules
enabling the polling agents of candi-
dates to challenge any voter suspected
of impersonation. In rural areas
village officers  assist the presiding
officers in identifying voters. These
measures are considered sufficient,

All the usual precautions will be
taken for the safe custody of the ballot
boxes between poll and counting,

(e) The Election Commission does
not propose to undertake any publicity
on behalf of candidates.
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